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Raising of Resources by Orissa for
Plan Outlay for 1975-76

1692. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of PLAN-
NING be pleaseq to siate:

(a) whether the Orissa Govern-
ment had agreed to raise 40.55 crores

of rupees from State Government
budgetary resources, Electricity
Board, resources of Orissag Mining

Corporation, from Orissa State Road
Transport Corporation, from Orissa
Construction Corporation and from
Orissa Small Industries Corporation
to finance its 1975-76 plan outlay;

(b) if so, whether this proposed
amount was raised; and

(c) if not, what was the shortfall?

THE MIN{3TER OF STATE IN

THE MINISTRY O%F PLANNING
(SHRI I K, GUJRAL): (1) The
Orissa Goveriament hag originaily

agreed to raise Rz, 40.59 creres from
these sources, without tsking into ac-
count the State’s cnare in fresh tava-
tion by the Cewnlire, inciuding the revi-
sion of Inter-State sales tax.

(b) and f¢). The precise position
weuld be known cnly after the ac-
tuals for 1975-76 become availabi=,
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Ceniral Agency to regulate Price
Fluctuations of Essential
Commodities

1684. SHRI DHAMANIXAR: Will
this  Minister of INDUSTRY AND
CIVIL. SUPPLIES be pleaseq to state:

(a) whether it is proposed to set
up a Central agency to regulate the
price fluctuations of essential com-
modities to achieve the objective of
long-terms stability of prices;

(b) if so, how the institutional
check would be exercised in favour
of coasumers at timegs of shortages
and irregular high prices; and

check would
favour of the

(¢) whether similar
also be exercised in
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producers, when the market is glut-

ted with supplies and the prices
crash?

THE MINISTLR OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SBRI A C, GeO-
RGE): (a) to (¢} There 1s no pro-
posal to set up a Cenira] Agency to
regulate the price fluctuations of the
essential com noditie,  There are ul-
ready existing agencres such as the
Agricultural Price Commssion, the
Bureau of lndustrial Cost and Prices
which are concerned with making re-
commendations about the prices of
essential commadities 'The responsi-
bility for pitce poliry 3z wath  the
various Ministries of the Government
The gener~l meatitut onal frame-wo.k
which Govarament 1s trying to rro-
mote for mice siab ity comprises
consumer coop~ratives ang markehng
cooperatives alongside public sector
«nparations for specific commodities
The general approach 15 to aim At pro-
viding a fair price to the producer
while at the same time the price to the
conaumer 1s sought to be kept at a rea
sonable level

famir & oty fad # awiw
fag e

1695, =t gadT FIT AR
e wAl A A7 qATY AT AT F&
fr

(%) # fagre v AR far v
gty fageteen & fa o aw A
oY s (@oe)  Aftafar AR e
war &; =R

(w) afx g, N 7% Fv w0
g

wat wexrern § Il (sfo Frdere
ware) : (¥) fagre & elarars fadr
#2397 wtxd 1 3144, 1975 7%
710 atw (29,6 sfawr) Fegfrea
Ll N

74

() wrr faghisvo 1 Frwe
5T faoeht N6t grr sy smar -4
T da § enfer an g
frwr fafnde g3 freme = Fratha
T3 T o @il 0 qaner mw

AT gar ¥ fauw <7 fzEme

15y fawed, 1% ¥ § 1@ B 1
A= a7, [lrmary Wiy wEAyT STl

7w {3gd zm 7 fan o' ura
gl dt 1 foeq 34 @Y Y Aafua
F F TETET N W ARG
233 1A Al e ra iR
“uxfaaw g1e7 371 9v {q=1+ fvar smoany

Rural Llectrification in Orissa

1696 SIIRI CHINT \MANI PANMNI-
GRAHI Wil the Mims.er of FNER.
GY be pleased to state

(a) what arc the five schemes of
Rural Electrification which have becn
san.tioned for Orissa recently,

(b) the total REC loan available for
these schemes,

(c) the villages (District-wise) to
be electrified in Orissa, and

(d) the number of pumpsets to be
energised?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESH W AR PRASAD): (a) to
(d) The Boari of Dirrciors of ibe
Rural Electnification Cocporation IAd,
in 1ts meeting held or. 8th March, 1876
ganctioned 5 rural clectrification
schemes of the Orissa State Electricity
Board The detmls are given in the
statement enclosed





